INCOME TAX APPELLATE TRIBUNAL SURAT BENCH, SURAT
Order Ready for Pronouncement on 10.08.2026

BEFORE MS. SUCHITRA KAMBLE, JUDICIAL MEMBER

AND

SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

Sl. No. ITA/MA No. Assessee DOH Author
1 429/SRT/2025 Shri Swaminarayan 16.06.2026 IM
Dindayal Seva Trust
2 1073/SRT/2025 M/s Bhagyalaxmi Prints 11.06.2026 M
(Pvt) Ltd.
3 395/SRT/2025 M/s Shree Vachhraj 16.06.2026 M
Exports

Date: 10.08.2026

Qaitu—~
Assistant Registrar
ITAT, Surat
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INCOME TAX APPELLATE TRIBUNAL SURAT BENCH, SURAT

Order Ready for Pronouncement on 10.08.2026

BEFORE MS. SUCHITRA KAMBLE, JUDICIAL MEMBER

AND
SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
SI. No. ITA/MA No. - Assessee DOH _Author
2 50/SRT/2026 Bakulbhai D 10.06.2026 AM
Savaliya(HUF)
3. 798/SRT/2025 Kamuben Ramanlal Patel 10.06.2026 AM
4, 670,671,672,673,674,675,676, | Hemali Babubhai 30.07.2026 AM
677/SRT/2025 Katoriwala ’
Ry
3,\/Assistant Registrar
ITAT, Surat

Date: 10.08.2026
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INCOME TAX APPELLATE TRIBUNAL SURAT BENCH, SURAT
Order Ready for Pronouncement on 10.08.2026

BEFORE MS. SUCHITRA KAMBLE, JUDICIAL MEMBER
AND
SHRI B.M. BIYANI, ACCOUNTANT MEMBER

SI. No. ITA/MA No. :: Assessee DOH Author
1 986/SRT/2025 Anandkumar 08.06.2026 AM
_ Raghubirsingh Jain _

e

(J.H. Kishore)

Date: 07.08.2026 Sr. Private Secretary
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